
SCHEDULE II FORM B
PUBLIC ANNOUNCEMENT

(Regulatiort I2 o/'the Insolvenq, and Bankruptcy (Liquidalion Process) Regulalions, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SHREE SAI ROLLING MILLS INDIA
LIMITED

Notice is hereby given that the Hon'ble National Company Law Tribunal, Guwahati Bench has ordered the
commencement of liquidation of Shree Sai Rolling Mills India Limited on 25.01 .2024 (Order received on
31.01.2024).

The stakeholders of Shree Sai Rolling Mills India Limited are hereby called upon to submit a proof of their claims,
on or before 01.03.2024, to the liquidator at the address mentioned against Sl. No. 10.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of clairn shall affract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a
stakeho the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of
Indi Process for Corporale Persons) Regulations,20l6, shall be deemed to be
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